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,gouhSBl for the Applicant : Mr., K. %gpygn@raygngwﬁjmﬁ‘fﬂﬁx

IN THE CENTRAL ADMINISTRATIVE TRISUNAL : HYDERABAD BENCH
| AT HYDERABAD

D.A. 975/91. Dt. of Decision : 24+10+2%4.
D. Siva Prasad «« Applicant,
Us

1, Govt. of India rep. by
its Secretary, Department
of Statistics, Ministry of
Planning, Sardar Patel Bhavan,
Sansad Marg, New Dslhi.

2. P.L. Ghawla,
Dy. Secretary, Govt. of India,
Ministry of Planning,
Sardar Patel Bhawan,
Sansad marg, Neuw DBlhic

3. Union Public Service Commission,
New Delhi, rep. by its Sacretary.

4. Govt. of A,P, rep. by Chief Secrestary,
Sacretariat Building, Hyderabed, .. Respordents.
Eoi ).

Counssl for the Respondents : Mr, N,R.DEVARA], Sr.CGSC,

wiN g, W\k&ﬁ‘\&\kb&#\ M&B

CORAM:

THE HON'BLE SHRI A.V, HARIDASAN : MEMBER (JuoL.)
THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN,)
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Copy to:-

1. Secretary, Department of Statistics, Mipistry of
L Planning, Gowt,..of India, Sardar Patel Bhavan,
Sansad Marg, Nsw Delhi.

2. The Dy. Secretary, Govt. of India, Ministry of Pla-
nning, Sardar Patel Bhavan, Sansad Marg, Mew Delhi.

3. 'Secréﬁary, Union Public Ssruica Commission, New Delhi-

4, Chisf Secratary, Govt. of A P., Secretarlat Buildings,
Hyderabad. :

S. One, copy to Sri. K.Satyanarayana, advocats, 3-6-498,
Hlmayatnagar, Hyd.,

. : 6. One copy to Sri. NuR*sta}aj, Sr. CESE CAT, Hyd.

7+ One copy to Sri. D, Panduranga Reddy, Spl. counsel for
A P State.

8. Dna copy - to Library, CAT, Hyd..

9, DOne apare copy. ; .
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0.A. 975/91s : : Ot, of Decision : 24,10.94.

ORDER

! Ag per Hon'ble Shri A.V, Haridasan, Member {(Judl.) 1§

None appeared fPor the applicant. _ It appears that
the applicant is not interested in prosscuting the matpgp.
None was present for theapplicant, on seyeral previous hearings
also. In Pact the application was listed Por dismissal on
26-5-1994, _Euen tugag ngbody appeared for_ tne applicant.
Mr. N.R, De&araj, learned counssl for the respondsnts is
present and heard. Since the épplicént'au his counssel arg
absent, ths applicatidn is dismissed for derault & leaving

the parties to besr their -own costs.

{R.RANGARAJAN) A7V .HARIDASAN
MEMBER (ADMN. ) MEMBER{ JuDL.)
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(7’ - Dated ': The 24th October 1994.
7' (Dictated in Open Court,)
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Typed by ' " Compared by
Checked by . Aoproved by

IN THE CENTRAL ADMINISTRATIVE TRIBU L
HYDERABAD BENCH HYDERABAD

oo ’ o THE HON'BLE MRLALYLHARIDASAN & MEMBIA(D)

. ' ‘ ' AND

, . '.. L A?A%féﬁ/zdbﬂ' N

THE HON'3LE MR.AB-HORTAT @ MEMBZR{-)

Dated: ,ﬁq}(éfqv**’“

BRB-R/JUDGMENT

MRV .0 4N,

.4 LN, T7574)
LGy - (eprvoT—— ),

Admitted and Interim 3irections

of yith Difections. ijﬁvﬂ
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Dismiss
Dismissad as withdrawn.
N ’Dismissed fpr DeFaul{J %///

Re jected/Ordered,
" Nag gpdéiar as to costs.—"






